
Srimath Anantheshwara Temple, Manjeshwara,
Kasaragod
NOTICE

Under Rule No. 48  of the Election Rules framed for
Election Trustees approved by the Subordinate Judge of
Kasaragod in O. P. No. 10 of 1971 and as per Order dated
7-4-1982 of the Court.

The following persons have been declared  as President,
Vice President and Treasurer among the members of the
Council of Trustees of Srimath Anantheshwara Temple,
Manjeshwara, Kasaragod District, Kerala State for a period
2007-2012.

Name and Address Designation
1. Sri B. Yogish D Prabhu, President

Kanhangad
2. Sri R. Nithinchandra Pai, Vice President

Manjeshwara
3. Sri C. Laxmana Shenoy, Treasurer

Mangalore
Other two Trustees:

(1) Sri K. Gokuldas Bhat,
Katapady

(2) Sri B. M. Subraya Hegde,
Manjeshwara

G. RATHNAKARA KAMATH,
President (Out going).

PART  IV
Private Advertisements and Miscellaneous Notifications

©

KERALA  GAZETTE
tIcf Kkddv

PUBLISHED  BY  AUTHORITY
B[nImcnIambn {]kn≤s∏SpØp∂Xv

Government of
Kerala

tIcf k¿°m¿

2008

Reg. No. cPn. \º¿

KL/TV(N)/12/2006-2008

27THIRUVANANTHAPURAM,  TUESDAY

Xncph\¥]pcw,  sNm∆

                 -

Vol.  LIII

hmeyw 53}
1st  July  2008
2008 Pqsse  1

10th  Ashadha 1930
1930 BjmVw 10

}No.

\º¿


